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executed with them along with the fol-
Jowing papers :—

(i) Comparative statement reg:_ard-
ing main service conditions
enjoyed by Officers of Indian
Civil Service vis-a-vis officers
of the Indian Administrative
service.

(ii) Comparative statement regard-
ing pay scales of Indian Civil
Service and Indian Adminis-
strative Service Officers.

Comparative statement regard-
ing main service conditions
enjoyed by Officers of Indian
Police vis-a-vis Officers of the
Indian Police Service.

(iii)

(iv) Comparative statement regal_‘d-
ing pay scales of Indian Police
and Indian Police Service.

(v} Copy of the Viceroy's announ-

cement dated the 30th April,

1947.

(vi) Copy of Home Department
letter No. 160/47-R.R. dated
the 18th June, 1947 addressed
sed to all Officers of the Secre-
tary of State's Services.

(vii) Copy of Home Department
letter No. 160/47-R.R. dated
the 18th June 1947 addressed
to the Chief Secretarles to all
Provincial Governments.

Placed in Library.  See

No. LT-3137/70.]

MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, I have to report
the following message received from the
Secretary of Rajya Sabha :—

“In accordance with the provisions
of rule 111 of the Rules of Procedure
and Conduct of Business in the
Rajya Sabha, 1 am directed to enclose
a copy of the West Bengal State
Legislature (Delegation of Powers)
Bill, 1970, which has been passed by
the Rajya Sabha at its sitting held on
the 4th April, 1970.”

CHAITRA 19, 1892 (§4K4)
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WEST BENGAL STATE LEGISLA-
TURE (DELEGA'II'{‘ON OF POWERS)
BILL

AS PASSED BY RAJYA SABHA

SECRETARY : Sir,
Table of the House the West Bengal
State  Legislature  (Delegation  of
;’ul;xéers) Bill, 1970, as passed by Rajya

abha.
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MR. SPEAKER : I have
the House that.... (Interruptions)
Please sit down. Don't disturb the

House. I have passed on to the next
item.

to inform
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MR. SPEAKER : Order please. 1
am on my legs.

12.51 hrs.

RESIGNATION OF MEMBER

MR. SPEAKER : I have to inform
the House that Shri Shripati Misra, an
elected Member of the Lok Sabha
from Sultanpur constituency of Uttar
Pradesh has resigned his seat in Lok
Sabha with effect from 7th April 1970.



